T HE ADMINISTRATORS GENERAL (AMENDMENT)
ACT, 1999

No. 34 oF 1999

‘ .. [16th December, 1999.]
An Act further to amend the Adminis_trat'prs-Generalv Act, 1963.
BEit enacté& by Parliamént in the Fiftieth Year of the Republic of India as follows:—
Shortitle. 1. ThlS Act may be called the Admnmstrators-General (Amendment) Act, 1999,

Amendmentof . 2.1In sectlon 9, secuon 10 _section 29 and sectlon 36 of the Admlmstrators General
5;9“;‘;“; §6mf Act, 1963, for the words “fifty thousand”, wherever they occur, the words “two lakhs™ shall
[o]

' Actd50f 1963, “be substltuted
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